IN THE HIGH COURT OF ORISSA,CUTTACK

It is informed to all the Advocates/Advocates'
clerks/Applicant that the following certified copies are
ready for Delivery.

26.12.2024

Date

(Se
88742/20 (22.10.202 GENER at
1 |1 P K LENKA 04 4 SA/78/1987 AL No-
)
(Se
97902/20 |27.11.202 GENER at
2 |6 B K MOHANTY o4 4 MACA/470/2005 |~ No-
)
(Se
100735/2 |04.12.202 GENER at
3 05 S C DASH 024 4 FAO/23/2002 AL No-
)
(Se
101970/2 |07.12.202 WP(C)/2998/200 |GENER at
4 |82 |A.K.JATI 024 4 4 AL No-
)
(Se
102771/2 |10.12.202 WP(C)/13818/20 |GENER at
>3 A SUNDARAY 024 4 22 AL No-
)
(Se
104614/2 |17.12.202 WP(C)/31308/20 |GENER at
E M R PADHIL 024 4 23 AL No-
)
(Se
104634/2 |17.12.202 WP(C)/19960/20 |GENER at
TP P CODAS 024 4 17 AL No-
)
(Se
104658/2 |17.12.202 GENER at
8 |11 |J P KAR 024 . SA/14/1959 AL No-
)
104761/2 [17.12.202 [WP(C)/15860/20 |GENER | STt éie
9 |4 P BEHERA 024 4 04 AL §RANCH— No-
15)
105735/2 |19.12.202 WP(C)/31510/20 |GENER (Se
10 |0 MANAS PATI 024 4 24 AL ot




No-

15)
WRIT (Se

106133/2 120.12.202 WP(C)/14969/20 |GENER _lat
11 |3 A DAS 024 4 o1 AL ?RANCH No-
20)
(Se

106141/2 |20.12.202 GENER |SECOND |at
12 |2 L K NAYAK 024 4 RSA/117/2016 | * APPEAL |No-
5)
(Se

106142/2 |20.12.202 GENER at
13 |4 L K NAYAK 024 4 TRP (C)/64/2019 Al No-
5)
(Se

106147/2 120.12.202 |TRP(C)/152/201 |GENER at
14 |4 L K NAYAK 024 4 5 AL No-
5)
(Se

106176/2 |20.12.202 |CRLMC/4016/202 |GENER at
15 |6 A K BEHERA 024 4 4 AL No-
5)
WRIT (Se

106208/2 120.12.202 WP (C)/12837/20 |GENER _lat
16 |4 R K BASIK 024 4 04 AL ?RANCH No-
20)
(Se

106218/2 (20.12.202 |RVWPET/458/202 |GENER at
17 |5 R K BASIK 024 4 3 AL No-
20)
(Se

SAMBIT 106695/2 (23.12.202 GENER at
18 10 PANIGRAHI 024 4 CVA/41/1999 AL No-
20)
(Se

106708/2 |23.12.202 |CONTC/4371/202 at
19 |3 P CH DAS 024 4 1 Cc.0. No-
20)
(Se

106709/2 |23.12.202 |CONTC/4322/202 at
20 |3 P CH DAS 024 4 1 C.0. No-
20)
(Se

106710/2 |23.12.202 |CONTC/4369/202 at
21 |3 P CH DAS 024 4 1 Cc.0. No-
20)
(Se

106719/2 |23.12.202 GENER at
22 |3 H K BHOL 024 4 CRLREV/64/2024 AL No-
20)
23 |3 |M K PANI 1106733/2 |23.12.202 |CRLMC/4333/202 |GENER | (Se




024 4 4 AL at
No-
20)
WRIT (Se
106738/2 |23.12.202 [WP(C)/28151/20 |GENER _at
24 |24 M ROUT 024 . s o ];)RANCH e
52)
(Se
RAM SANTOSH 106891/2 23.12.202 GENER |SECOND |at
25 |0 PADHT 024 4 SA/169/1992 AL APPEAL |No-
4)
107016/2 |23.12.202 |[WP(C)/31460/20 WRIT a(lf_e
26 |4 A K PANDA Tl C.O0. |BRANCH-
024 4 24 s No-
28)
(Se
27 |4 A K MOHANTY 107022/2 123.12.202 |12 /30072024 |c.0. at
024 4 No-
28)
(Se
107128/2 |23.12.202 WP(C)/11676/20 at
28 |7 P.K.RATH 024 . s c.o. -
28)
(Se
107134/2 |23.12.202 [Wp(C)/7218/201 at
29 |6 P.K.RATH 024 . 5 c.o. -
28)
(Se
107136/2 |23.12.202 WP(C)/7219/201 at
30 |6 P.K.RATH 024 . 5 c.o. e
28)
(Se
107138/2 |23.12.202 [WP(C)/7286/201 at
31 |6 P.K.RATH 024 . 5 c.o. -
28)
(Se
107139/2 |23.12.202 [WP(C)/7289/201 at
32 |6 P.K.RATH 024 . 5 c.o. e
28)
(Se
107142/2 |23.12.202 WP(C)/7296/201 at
33 |6 P.K.RATH 024 . 5 c.o. -
28)
(Se
107144/2 |23.12.202 [WP(C)/7290/201 at
34 |6 P.K.RATH 024 . 5 c.o. e
28)
(Se
107147/2 |23.12.202 WP(C)/7293/201 at
35 |6 P.K.RATH 024 . 5 c.o. o

28)




(Se

107151/2 |23.12.202 WP(C)/7294/201 at

36 |6 P.K.RATH 024 . 5 c.o. o

28)

(Se

37 o DEBENDRA KUMAR 107195/2 (23.12.202 ABLAPL/14593/2 |GENER at

SAHOO 024 4 024 AL No-

28)

(Se

107197/2 |23.12.202 WP(C)/30257/20 at

38 |11 AK JATI 024 4 24 C.O. No—

28)

(Se

35 |o SANJIB KUMAR 107199/2 |23.12.202 WP(C)/30251/20 |GENER at

RATH 024 4 24 AL No-

28)

(Se

10 o SANJTB KUMAR 107207/2 |23.12.202 WP(C)/30246/20 |GENER at

RATH 024 4 24 AL No-

28)

(Se

41 o PRASANTA KUMAR 107224/2 (23.12.202 |ABLAPL/14567/2 |GENER at

PATRI 024 4 024 AL No-

28)

(Se

a2 |a B.MAHALT 107319/2 123.12.202 |\ o0 /45572020 |C.O. at

024 4 No-

28)

(Se

13 o ASUTOSH 107358/2 |23.12.202 |ABLAPL/14595/2 |GENER at

TRIPATHY 024 4 024 AL No-

28)

(Se

107360/2 |23.12.202 WP(C)/31772/20 at

44 |5 S. K. SAMIM 024 . na c.o. e

28)

(Se

45 12 DR.PURUSOTTAM 107426/2 (24.12.202 |CONTC/6226/202 c.o at

CHULT 024 4 1 e No-

28)

(Se

16 |2 M/S DINESH 107471/2 |24.12.202 [WEC (OAC) /2059/ |, at

KUMAR PANDA 024 4 2014 T No-

28)

(Se

a1 | M/S DINESH 107472/2 |24.12.202 [WEC (OAC) /2056/ |, at

KUMAR PANDA 024 4 2014 e No-

28)

15 |2 M/S DINESH 107474/2 (24.12.202 |WEC(OAC) /2055/ |, ;ie
KUMAR PANDA 024 4 2014 e

No-




28)

(Se

107486/2 |24.12.202 at

49 |4 RANA 024 4 WA/3121/2024 No-
28)

(Se

50 |13 SWATN 107491/2 124.12.202 |0 /845/2016 at
024 4 No-

28)

(Se

107495/2 |24.12.202 [WP(C)/30829/20 at

51 |4 P SAHOO 024 4 24 No—
28)

(Se

52 4 SWAIN 107511/2 124.12.202 |y o0 /66072016 at
024 4 No-

28)

(Se

107518/2 |24.12.202 [WP(C)/31735/20 at

53 15 SAMAL 024 4 24 No-
28)

(Se

107554/2 24.12.202 WP(C)/31972/20 at

54 |3 K. NAYAK 024 4 24 No-
28)

(Se

107578/2 |24.12.202 |BLAPL/12820/20 at

55 |2 KAMILA 024 4 24 No—
28)

(Se

107583/2 |24.12.202 WP(C)/19121/20 at

56 |6 SWAIN 024 4 24 No-
28)

(Se

107585/2 124.12.202 WP(C)/19121/20 at

57 |8 DASH 024 4 24 No-
28)

(Se

107587/2 |24.12.202 [WP(C)/32339/20 at

58 |3 C. MAJHI 024 4 24 No—
28)

(Se

107588/2 124.12.202 WP(C)/32342/20 at

59 |3 C. MAJHI 024 4 24 No-
28)

(Se

107590/2 |24.12.202 [WP(C)/32344/20 at

60 (3 C. MAJHI 024 4 24 No-—
28)

107591/2 |24.12.202 [WP(C)/31648/20 (Se

6l (3 C. MAJHI 024 4 24 at




No-

28)
(Se

107592/2 |24.12.202 |BLAPL/12313/20 at
62 |4 A PATTANAIK 024 4 04 C.0. No-
28)
(Se

107595/2 |24.12.202 WP (C)/31242/20 at
63 |3 K. C. MAJHI 024 4 o4 C.0. No-
28)
(Se

107597/2 |24.12.202 WP (C)/31229/20 at
64 |3 K. C. MAJHI 024 4 04 C.0. No-
28)
(Se

DEBIDUTTA 107657/2 |24.12.202 GENER at
65 |0 MOHAPATRA 024 4 TRPCRL/79/2024 AL No-
28)
(Se

107660/2 |24.12.202 WP(C)/4477/202 |GENER at
66 |0 MANAS PATI 024 4 4 AL No-
28)
(Se

e7 lo SAROJ KUMAR 107663/2 |124.12.202 WP (C)/31676/20 |GENER at
MISHRA 024 4 24 AL No-

28)

(Se

es o RAJENDRA 107674/2 |24.12.202 |ABLAPL/14731/2 |GENER at
NARAYAN ROUT 024 4 024 AL No-

28)

(Se

107722/2 |24.12.202 ABLAPL/14656/2 at

69 |4 S NAYAK 024 4 024 C.0. No-
28)

(Se

107724/2 |24.12.202 ABLAPL/11314/2 at

70 |2 P.K.DAS 024 4 024 Cc.0. No-
28)

(Se

107739/2 |24.12.202 |ABLAPL/10573/2 at

71 |3 P PARIDA 024 4 024 C.0. No-
28)

(Se

107782/2 |24.12.202 WP (C)/30508/20 at

72 |4 J BEHERA 024 p 24 Cc.0. No-
28)

(Se

107791/2 |24.12.202 WP (C)/31386/20 at

73 |4 P SAHOO 024 4 o4 C.0. No-
28)

74 |4  |P L MISHRA 1107796/2 |24.12.202 |[WP(C)/31689/20 [C.O. (Se




024 4 24 at
No-
28)
(Se
107811/2 |24.12.202 |BLAPL/12829/20 at
75 |3 D.SWAIN 024 : > c.o. e
28)
(Se
76 |4 AK BARIK 107812/2 124.12.202 |00 /979/2016 (c.0. at
024 4 No-
28)
107815/2 |24.12.202 |[WP(C)/10372/20 WRIT ;ie
77 la B SAMAL i C.0. |BRANCH-
024 4 23 . No-
26)
(Se
78 |7 SS PASAYAT 107819/2 124.12.202 |12 /1189/2018 |C.0. at
024 4 No-
26)
(Se
107820/2 |24.12.202 |WP(C)/32411/20 (GENER at
79 |o MANAS PATI 024 : S o e
26)
(Se
50 lo ABHISHEK 107824/2 124.12.202 |BLAPL/12487/20 (GENER at
MOHANTY 024 4 24 AL No-
26)
(Se
107826/2 124.12.202 |WP(C)/27274/20 at
81 |4 SK RATH 024 . o c.o. e
26)
(Se
82 |18 |S.K.DAS 107830/2 124.12.202 |p1ppy/a/2020 |c.o0. at
024 4 No-
26)
(Se
107837/2 |24.12.202 |ABLAPL/14752/2 (GENER at
83 |0 SANKAR PADHI 024 : 05 o e
26)
(Se
o4 lo ASUTOSH 107840/2 |24.12.202 |BLAPL/12774/20 (GENER at
TRIPATHY 024 4 24 AL No-
26)
(Se
107843/2 124.12.202 |WP(C)/26852/20 at
85 |3 S P SAHOO 024 : o c.o. e
26)
(Se
o6 |o NARAYAN PRASAD |107848/2 |24.12.202 |BLAPL/12768/20 (GENER at
MOHANTY 024 4 24 AL No-

26)




(Se

107853/2 |24.12.202 |ABLAPL/14731/2 |GENER at
87 |0 SURENDRA BEHERA 024 4 024 Al No—
20)
(Se
107854/2 (24.12.202 WP(C)/32204/20 at
88 |9 A MOHANTY 024 4 04 C.0. No-
26)
(Se
107858/2 |124.12.202 WP (C)/30434/20 at
89 |4 B K PATI 024 4 04 C.0. No-
20)
(Se
107863/2 |24.12.202 |CONTC/5291/202 |GENER at
90 |2 B BEHERA 024 4 1 AL No-
26)
(Se
91 o DR.PURUSOTTAM 107867/2 |24.12.202 |CONTC/5922/202 co at
CHULI, P. NATH [024 4 1 T No-
26)
(Se
107882/2 |24.12.202 |BLAPL/12659/20 at
92 |3 H.K.MOHANTA 024 4 o4 C.0. No-
26)
(Se
107885/2 |24.12.202 BLAPL/12685/20 at
93 |3 H.K.MOHANTA 024 4 04 C.0. No-
26)
(Se
107890/2 |24.12.202 |BLAPL/12862/20 at
94 |4 H.K.MOHANTA 024 4 04 C.0. No-
26)
(Se
107891/2 |24.12.202 |[WP(C)/31360/20 at
95 |4 T.SWAIN 024 4 o4 C.0. No-
26)
(Se
107906/2 |24.12.202 |BLAPL/12789/20 at
96 |3 P.K.PANI 024 4 04 C.0. No-
26)
107925/2 |24.12.202 [WP(C)/27135/20 WRIT ;ie
97 |4 S K RATH T C.0. |BRANCH-
024 4 13 5 No-
42)
M/S SUBRAT (Se
SATAPATHY,
98 g S.MISHRA,M.L.MI 107926/2 |24.12.202 WP(C)/4542/201 c.o. at
024 4 7 No-
SHRA, 42)
L.N.RAYATSINGH
99 117 P K MISHRA 107935/2 24.12.202 WP(C)/7347/201 c.o. (Se
024 4 4 at




No-
42)
(Se
10 107937/2 |124.12.202 WP (C)/40409/20 at
o |8 N K ROUT 024 . 23 c.o. No-
42)
(Se
10 107949/2 |24.12.202 |ABLAPL/14649/2 at
1 |3 U DAS 024 4 024 c.0. No-
42)
(Se
10 107950/2 |24.12.202 |ABLAPL/13981/2 at
5 4 DK MALLICK 024 . 024 c.o. No-
42)
(Se
10 107959/2 [24.12.202 |WP(C)/32493/20 at
3 |4 S. K. MOHANTY 024 . 24 c.o. No-
42)
(Se
10 107960/2 |24.12.202 |ABLAPL/11177/2 at
. |4 DK DAS 024 ) 024 c.o. No-
42)
(Se
10 |, DILLIP KUMAR 107984/2 |24.12.202 |ABLAPL/14801/2 |GENER at
5 NANDA 024 4 024 AL No-
42)
(Se
MISC.
1014 B MAHALT 107997/2 124.12.202 |\ 0n 445/2019 |c.0. |apPEAL 2T
9 024 4 No-
SEC.
4)
(Se
MISC.
10 15 B MAHALT 107998/2 |24.12.202 MACA/475/2018 |c.0. |APPEAL |oF
7 024 4 No-
SEC.
1)
(Se
MISC.
10 15 B MAHALT 107999/2 124.12.202 |\ on /276/2018 |c.0. |appEAL |2F
8 024 4 No-
SEC.
1)
(Se
MISC.
10 1, B MAHALT 108001/2 |24.12.202 MACA/40/2022 |C.O. |APPEAL |2°
9 024 4 No-
SEC.
7)
(Se
11 108006/2 |124.12.202 WP (C)/32556/20 at
o |6 A.K MISHRA 024 . 4 c.o. No—
7)
(Se
11 |, MANOJ KUMAR 108016/2 [26.12.202 |[WP(C)/9281/202 |GENER at
1 RANA 024 4 1 AL No-
7)
11 |17 |P. K. LENKA 1108017/2 |26.12.202 [WP(C)/6535/202 [C.0. | (Se




2 024 4 4 at
No-
7)
(Se
11 108018/2 |26.12.202 [WP(C)/27600/20 at
3 P K JENA 024 4 o4 c.o. No-
7)
(Se
11 MANOJ KUMAR 108019/2 |26.12.202 WP (C)/24685/20 |GENER at
4 RANA 024 4 24 AL No-
7)
(Se
11 108020/2 |26.12.202 [WP(C)/32395/20 at
5 P K JENA 024 4 24 c.0. No-
7)
(Se
11 108021/2 |126.12.202 BLAPL/12466/20 at
6 A K DAS 024 1 24 c.0- No-
7)
(Se
11 MANOJ KUMAR 108022/2 |26.12.202 WP(C)/24911/20 |GENER at
7 RANA 024 4 24 AL No-
7)
(Se
11 MANOJ KUMAR 108023/2 |26.12.202 [WP(C)/33880/20 |GENER at
8 RANA 024 4 23 AL No-
7)
(Se
11 108024/2 126.12.202 BLAPL/12755/20 at
5 BB ROUT 024 4 o4 c.o. No-
7)
(Se
12 108025/2 |126.12.202 BLAPL/12763/20 at
0 BB ROUT 024 4 24 c.o. No-
7)
(Se
12 MANOJ KUMAR 108026/2 |26.12.202 WP (C)/25016/20 |GENER at
1 RANA 024 4 24 AL No-
7)
(Se
12 108027/2 |126.12.202 BLAPL/12851/20 at
5 PRADIPTA BEURA 024 4 24 Cc.0. No—
7)
(Se
12 108028/2 |26.12.202 |BLAPL/12550/20 at
3 BB ROUT 024 4 24 Cc.O. No—
7)
(Se
12 108029/2 |126.12.202 BLAPL/10908/20 at
4 N SAHOO 024 4 24 C.O. No—

7)




(Se

12 108030/2 |126.12.202 BLAPL/11434/20 at
5 MK MOHANTY 024 4 24 Cc.0. BAIL-2 No—
17)
(Se
12 108032/2 |126.12.202 BLAPL/11377/20 at
6 RK BARIK 024 4 24 C.0. No—
17)
(Se
12 108034/2 |26.12.202 |BLAPL/10166/20 at
7 M DAS 024 4 24 c.0. No-
17)
(Se
12 108035/2 |126.12.202 BLAPL/8999/202 at
8 DK BEHERA 024 4 4 C.0. No—
17)
(Se
12 SAMBEET 108036/2 |26.12.202 [WP(C)/32444/20 c.o at
9 PATTANAYAK 024 4 24 e No-
17)
(Se
13 108037/2 |126.12.202 BLAPL/10308/20 at
0 G SAHOO 024 4 24 C.O. No—
17)
(Se
13 RADHARAMAN DAS 108038/2 126.12.202 WP(C)/1770/201 |GENER at
1 NAYAK 024 4 3 AL No-
17)
(Se
13 108039/2 |126.12.202 BLAPL/12700/20 at
> BALARAM SINGH 024 4 24 C.O. No—
17)
(Se
13 108040/2 |126.12.202 BLAPL/8624/202 at
3 PC DAS 024 4 4 Cc.0. No—
17)
(Se
13 108042/2 126.12.202 |ABLAPL/12338/2 at
4 S MISHRA 024 4 024 Cc.0. No—
17)
(Se
13 SARAT CHANDRA 108043/2 126.12.202 WP(C)/31925/20 c.o at
5 MEKAP 024 4 24 T No-
17)
(Se
13 108044/2 126.12.202 |ABLAPL/5409/20 at
6 KK NATH 024 4 24 C.0O. No—
17)
(Se
13 108045/2 |26.12.202 [WP(C)/32468/20
7 P.K.JENA 024 4 24 Cc.0O. at

No-




17)

(Se
13 BIBHUTI RANJAN |108046/2 |26.12.202 [BLAPL/12312/20 |, at
8 MOHANTY 024 4 24 O No-
17)
(Se
13 108047/2 |26.12.202 |ABLAPL/14589/2 at
9 P JENA 024 4 024 c.0. No-
17)
(Se
14 PRATAP KUMAR 108048/2 26.12.202 [WP(C)/31078/20 |GENER at
0 BEHERA 024 4 24 AL No-
17)
(Se
14 108049/2 |26.12.202 |ABLAPL/14581/2 at
. G SAHOO 024 . 054 c.o. -
17)
(Se
14 108050/2 |26.12.202 [WP(C)/32409/20 GENER at
2 P.K.JENA 024 4 24 AL No-
17)
(Se
14 108051/2 |26.12.202 |ABLAPL/14591/2 at
3 MR SAHOO 024 . 054 c.o. -
17)
14 108052/2 |26.12.202 [WP(C)/32415/20 WRIT ;ie
. P.K.JENA 024 . o4 C.0. |BRANCH- 2°_
1
1)
14 108054/2 |26.12.202 [WP(C)/32420/20 WRIT ;ie
. P.K.JENA 024 . 4 c.o. gRANCH— e
41)
(Se
14 108055/2 |26.12.202 [BLAPL/14619/20 at
. S K BARIK 024 . - c.o. e
41)
(Se
14 108056/2 |26.12.202 |ABLAPL/14584/2 at
7 JP KAR 024 4 024 c.0. No-
41)
WRIT (Se
14 TRINATH CHARAN |108057/2 26.12.202 [WP(C)/24236/20 GENER ' -~ |at
8 BHUYAN 024 4 14 AL No-
3
12)
(Se
14 108058/2 |26.12.202 |ABLAPL/14586/2 at
9 JEP KAR 024 4 024 c.0. No-
12)
15 108059/2 |26.12.202 |ABLAPL/594/202 (Se
0 MR SAHOO 024 . . c.o. o




No-

12)

(Se

15 108060/2 |26.12.202 BLAPL/12845/20 at
1 4 MR SAHOO 024 4 04 C.0. No-
12)

(Se

15 RADHARAMAN DAS [108061/2 |26.12.202 GENER at
2 0 NAYAK 024 4 WP (C)/513/2017 AL No-
12)

(Se

15 3 SANTOSH KUMAR 108063/2 |26.12.202 |BLAPL/12705/20 c.0 at
3 MAHANTY 024 4 24 T No-
12)

(Se

15 108064/2 |26.12.202 BLAPL/8335/202 at
4 6 B. N. SAHU 024 4 4 Cc.o. No-
12)

(Se

15 108065/2 |26.12.202 BLAPL/12695/20 at
: 4 P PARIDA 024 4 o4 C.0. No-
12)

WRIT (Se

15 4 SIBA PRASAD 108066/2 [26.12.202 WP(C)/31692/20 c.o BRANCH— at
6 SAHOO 024 4 24 T No-

8

40)

(Se

15 3 SRINIBASH 108068/2 |26.12.202 |ABLAPL/14782/2 c.0 at
7 MOHANTY 024 4 024 T No-
40)

(Se

15 0 RADHARAMAN DAS [108069/2 (26.12.202 |WP(C)/22753/20 |GENER at
8 NAYAK 024 4 16 AL No-
40)

(Se

15 108070/2 |26.12.202 BLAPL/10913/20 at
5 8 P BEHERA 024 4 04 Cc.0. No-
40)

(Se

16 108071/2 |26.12.202 |[WP(C)/31525/20 at
0 5 A. K. BEHERA 024 4 o4 C.0. No-
40)

(Se

16 5 HEMANTA KUMAR 108072/2 |26.12.202 |ABLAPL/11082/2 c.o at
1 MOHANTA 024 4 024 T No-
40)

(Se

16 108073/2 |26.12.202 |[WP(C)/31365/20 at
5 4 M. R. BARIK 024 4 o4 C.0. No-
40)

16 |[4  |A. K. MOHANTY  |108074/2 [26.12.202 [WP(C)/31078/20 [C.O. (Se




3 024 4 24 at
No-
40)
(Se
16 108075/2 |126.12.202 BLAPL/11476/20 at
4 SUVENDU BARIK 024 4 o4 C.0. |BAIL-2 No-
16)
(Se
16 RADHARAMAN DAS (108076/2 (26.12.202 |[WP(C)/17430/20 |GENER at
5 NAYAK 024 4 14 AL No-
16)
(Se
16 108077/2 |126.12.202 |CRLMC/4165/202 at
P S. CHOUDHURY 024 4 4 C.0. No-
16)
(Se
16 TUKUNA KUMAR 108078/2 |26.12.202 |CRLMC/4654/202 c.o at
7 MISHRA 024 4 4 T No-
16)
(Se
16 108079/2 |26.12.202 BLAPL/12540/20 at
g G SAHOO 024 4 o4 C.0. No-
16)
(Se
16 TUKUNA KUMAR 108080/2 |26.12.202 |CRLMC/4416/202 co at
9 MISHRA 024 4 4 T No-
16)
(Se
17 TUKUNA KUMAR 108081/2 |26.12.202 at
0 MISHRA 024 4 CRLMA/208/2024 |C.O. No-
16)
(Se
17 108082/2 |26.12.202 |BLAPL/11475/20 at
1 SUVENDU BARIK 024 4 04 C.0. No-
16)
(Se
17 108083/2 |26.12.202 |ABLAPL/14580/2 at
5 H. K. PATRA 024 4 024 Cc.0. No-
16)
(Se
17 B K DAS 108084/2 126.12.202 WP(C)/7711/202 |GENER at
3 024 4 4 AL No-
16)
(Se
17 108085/2 |126.12.202 GENER at
4 RAJPAL SINGH 024 4 SA/304/1997 Al No-
16)
(Se
17 108088/2 |26.12.202 |ABLAPL/12194/2 |GENER at
5 B K BEHERA 024 4 024 AL No-

16)




(Se

17 0 MANOJ KUMAR 108089/2 [26.12.202 |WP(C)/30498/20 |GENER at
6 RANA 024 4 22 AL No-
16)
(Se
17 108091/2 |26.12.202 |BLAPL/12844/20 at
7 3 G SAHOO 024 4 o4 C.0. No-
16)
(Se
17 108102/2 |26.12.202 |ABLAPL/11178/2 at
g 3 A. K. BEHERA 024 4 023 C.0. No-
16)
(Se
17 AMLAN SHAKTI 108103/2 |26.12.202 at
9 3 PAUL 024 4 CRLA/581/2024 |C.O. No-
16)
(Se
18 1, S CH SUNDARA 108104/2 126.12.202 |p1a /6172024 Ic.0. at
0 024 4 No-
16)
(Se
18 3 J PRADHAN 108107/2 |26.12.202 CRLA/179/2024 |C.O. at
1 024 4 No-
16)
(Se
18 108110/2 |126.12.202 WP (C)/30881/20 at
5 21 S DAS 024 4 25 C.0. No-
16)
(Se
18 26 HN MOHAPATRA 108113/2 |26.12.202 RSA/365/2018 Cc.0. at
3 024 4 No-
16)
(Se
18 108116/2 |126.12.202 at
4 26 BB MISHRA 024 4 RSA/365/2018 C.0. No-
16)
(Se
18 108117/2 |26.12.202 WP(C)/17747/20 at
5 15 P K JENA 024 4 17 C.0. No-
16)
(Se
18 108119/2 |126.12.202 |[WP(C)/32289/20 at
P 4 D.SAHOO 024 4 o4 C.0. No-
16)
(Se
18 108121/2 |26.12.202 |[WP(C)/27440/20 |GENER at
7 4 M K SAHOO 024 4 24 AL No-
16)
(Se
18 108133/2 |126.12.202 WP (C)/34969/20
g 6 M R BARIK 024 4 29 C.0. at

No-




16)

(Se

18 108136/2 |26.12.202 RVWPET/313/202 |GENER at
9 [2 MR BARIK 024 4 4 AL No-
16)

(Se

19 108137/2 |26.12.202 BLAPL/8008/202 at
0 3 J PRADHAN 024 4 4 C.0. No-
16)

(Se

19 108143/2 |26.12.202 |BLAPL/9608/202 |GENER at
1 0 BADAL PRADHAN 024 4 4 AL No-
16)

(Se

19 108145/2 |26.12.202 BLAPL/11325/20 |GENER at
2 3 S DASH 024 4 24 AL No-
16)

(Se

19 108146/2 |26.12.202 |BLAPL/11282/20 |GENER at
3 P2 J PRADHAN 024 4 24 AL No-
16)

(Se

19 108149/2 |126.12.202 |CRLMC/4764/202 |GENER at
4 11 S TRPATHY 024 4 4 AL No-
16)

(Se

19 108152/2 |26.12.202 |ABLAPL/14792/2 at
- 3 KARMA DAS 024 4 024 C.0. No-
16)

(Se

19 108153/2 |26.12.202 |ABLAPL/14525/2 at
p 4 KARMA DAS 024 4 024 Cc.0. No-
16)

19 108159/2 |26.12.202 WP(C)/30569/20 WRIT <ie

6 |6 D MALLICK e C.0. |BRANCH- 2

7 024 4 24 4 No-
38)

(Se

19 108163/2 |26.12.202 ABLAPL/14787/2 at
5 4 AMLAN MOHANTY 024 4 024 Cc.0. No-
38)

(Se

19 108165/2 |26.12.202 |ABLAPL/14587/2 at
5 3 PRADIPTA BEURA 024 4 024 Cc.0. No-
38)

WRIT (Se

20 4 SAMBEET 108167/2 |26.12.202 WP(C)/31707/20 co BRANCH- at
0 PATTANAYAK 024 4 24 U No-

6

36)

20 3 SAMBEET 108168/2 |26.12.202 WP (C)/32185/20 co (Se
1 PATTANAYAK 024 4 24 T at




No-
36)
(Se
20 |, SAMBEET 108170/2 |26.12.202 |WP(C)/32435/20 at
2 PATTANAYAK 024 4 24 No-
36)
(Se
20 108172/2 |26.12.202 [WP(C)/24639/20 at
3 4 S HUSSIAN 024 4 24 No—
36)
(Se
20 |, GAGAN BIHARI 108175/2 |26.12.202 |TRP(C)/351/202 at
4 SINGH 024 4 4 No-
36)
(Se
20 SANTOSH KUMAR  |108177/2 |26.12.202 at
5 > DWIVEDY 024 4 LAR/45/2024 No-
36)
(Se
20 108179/2 |26.12.202 |TRP(C)/390/202 at
6 4 BALARAM SINGH 024 4 4 No—
36)
(Se
20 108189/2 [26.12.202 |[WP(C)/32300/20 at
7 5 A.K.MISHRA 024 4 24 No—
36)
(Se
20 108196/2 |26.12.202 BLAPL/10606/20 at
g ° N SAHOO 024 4 24 No-
36)
(Se
20 108199/2 |26.12.202 [BLAPL/10487/20 at
o |10 [N SAHOO 024 4 24 No-
36)
(Se
21 108207/2 |26.12.202 |ABLAPL/14802/2 at
o | R SETHI 024 4 024 No-
36)
(Se
21 108212/2 [26.12.202 |[WP(C)/32023/20 at
1 4 S.K.MOHAPATRA 024 4 24 No-
36)
(Se
21 4 SHRADHASHREE 108217/2 |26.12.202 |ABLAPL/14754/2 at
2 RAUTRAY 024 4 024 No-
36)
(Se
21 108219/2 |26.12.202 |ABLAPL/12126/2 at
3 P K BAD 024 4 024 No-
36)
21 |4  |R K BARIK 1108221/2 |26.12.202 [BLAPL/8296/202 [C. (Se




4 024 4 4 at
No-
36)
(Se
21 108225/2 |26.12.202 |ABLAPL/14790/2 at
5 PK LENKA 024 4 024 No-
36)
(Se
21 108226/2 126.12.202 WP (C)/32562/20 at
6 S K MOHANTY 024 4 24 No—
36)
(Se
21 108227/2 |26.12.202 WP(C)/31057/20 at
7 N.K.ROUT 024 4 24 No-
36)
(Se
21 BIDHUBHUSANA 108229/2 (26.12.202 ABLAPL/11990/2 at
8 MOHAPATRA 024 4 024 No-
36)
(Se
21 108230/2 26.12.202 |CRLMP/1415/202 at
9 DILLIP SAMAL 024 4 4 No-
36)
22 108231/2 |26.12.202 [WP(C)/31868/20 WRIT ;ie
0 K.C.NAYAK 024 4 24 sRANCH— No-
a4)
(Se
22 108232/2 |26.12.202 |ABLAPL/14794/2 at
1 HK MOHANTA 024 4 024 No-
a4)
WRIT
BRANCH ;ie
22 suvENDy marrx  [108233/2 [26.12.202 [WP(C)/31363/20 (b1VIST |2°
2 024 4 24 ON e
BENCH- )
1)
22 108235/2 126.12.202 WP(C)/31895/20 WRIT (ie
H.K.MOHANTA - - BRANCH- a
3 024 4 24 : No-
29)
(Se
22 108236/2 |26.12.202 ABLAPL/12133/2 at
4 MK MOHANTY 024 4 024 No-
29)
(Se
22 108237/2 |26.12.202 [WP(C)/32261/20 at
5 H.K.MOHANTA 024 4 24 No—
29)
22 108241/2 [26.12.202 WP (C)/32295/20 (Se
6 H.K.MOHANTA 024 4 24 at




No-
29)
(Se
22 108242/2 |26.12.202 |ABLAPL/14120/2 at
7 ]° JP KAR 024 4 024 No-
29)
(Se
22 108243/2 [26.12.202 [WP(C)/25274/20 at
o 7 S. K. MOHANTY 024 . o Noo
29)
(Se
22 108246/2 [26.12.202 [WP(C)/32294/20 at
5 |4 H.K.MOHANTA 024 . 4 Noe
29)
(Se
23 108250/2 [26.12.202 [WP(C)/32274/20 at
allt H.K.MOHANTA 024 . o Noe
29)
(Se
23 108254/2 [26.12.202 [WP(C)/32181/20 at
R D.P.DAS 024 4 24 No-
29)
(Se
23 108261/2 [26.12.202 [WP(C)/31406/20 at
pallt: H.N.MOHAPATRA 024 . o No-
29)
(Se
23 108264/2 [26.12.202 [WP(C)/31989/20 at
alt S.K.LENKA 024 . o No-
29)
(Se
23 108265/2 [26.12.202 |[WP(C)/31734/20 at
e S.K.BEHERA 024 . o No-
29)
(Se
23 108266/2 [26.12.202 |[WP(C)/30876/20 at
sl S.K.BEHERA 024 . 4 No-
29)
(Se
23 108268/2 [26.12.202 [WP(C)/31716/20 at
< |7 S.K.BEHERA 024 . 2 Noo
29)
23 108271/2 126.12.202 |WP(C)/30878/20 WRIT éie
7 S.K.BEHERA S BRANCH-
7 024 4 24 . No-
38)
(Se
23 108273/2 [26.12.202 [WP(C)/30857/20 at
L S.K.BEHERA 024 . o No-
38)
23 |3 |NK SATAPATHY 1108277/2 |26.12.202 |ABLAPL/14763/2 [C. (Se




9 024 4 024 at
No-
38)
(Se
24 108282/2 |26.12.202 at
0 4 B K SETHI 024 4 ARBA/28/2022 .J. No-
1)
(Se
24 108284/2 |26.12.202 [WP(C)/27790/20 at
1 [° [R-DAS 024 4 24 No-
1)
(Se
24 108285/2 |26.12.202 [WP(C)/29317/20 at
5 3 A.K.MOHANTY 024 4 24 No—
1)
(Se
24 108290/2 |26.12.202 at
3 4 N BEHERA 024 4 FAO/12/2018 No-
1)
(Se
24 108293/2 |26.12.202 [WP(C)/31250/20 at
4 3 K.K.NATH 024 4 24 No—
1)
(Se
24 108294/2 |26.12.202 |CRLREV/581/202 at
5 3 B K MOHANTY 024 4 4 No-
1)
(Se
24 108295/2 |26.12.202 [WP(C)/32675/20 at
9 3 J LENKA 024 4 24 No-
1)
(Se
24 108299/2 |26.12.202 [WP(C)/23460/20 at
7 4 S. BARIK 024 4 24 No-
1)
(Se
24 108303/2 |26.12.202 [WP(C)/22958/20 at
s 17 P.C.DAS 024 4 19 No-
1)
(Se
24 108308/2 |126.12.202 WP(C)/7711/202 at
9 25 P K MOHANTY 024 4 4 No-
1)
(Se
25 108316/2 |26.12.202 |CRLREV/736/202 at
0 4 L. K. NAYAK 024 4 4 No—
1)
(Se
25 108317/2 |26.12.202 [WP(C)/11142/20 at
1 3 S.K.MISHRA 024 4 16 No—

1




(Se

25 108326/2 |126.12.202 |CRLMC/4803/202 at
5 R. K. MOHABHOI 024 4 4 C.0. No—
1)
(Se
25 108336/2 |26.12.202 |ABLAPL/12444/2 at
5 S. CHOUDHURY 024 4 024 C.0. No-
1)
(Se
25 108337/2 126.12.202 WP (C)/32610/20 at
4 K. K. NATH 024 4 24 C.0. No-
1)
(Se
25 108354/2 |26.12.202 |ABLAPL/11761/2 |GENER at
5 b K BISOI 024 4 022 AL No-
1)
(Se
25 108355/2 |26.12.202 |ABLAPL/14798/2 at
p P. PRADHAN 024 4 024 C.0. No-
1)
(Se
25 SIBA PRASAD 108356/2 |26.12.202 |ABLAPL/14800/2 c.0 at
7 SAHOO 024 4 024 T No-
1)
(Se
25 SANJIB KUMAR 108357/2 |26.12.202 |ABLAPL/12460/2 c.0 at
8 BHANJADEO 024 4 024 T No-
1)
(Se
25 108358/2 |126.12.202 |ABLAPL/12186/2 at
5 AMARESH DAS 024 4 024 C.0. No-
1)
(Se
26 108359/2 |26.12.202 |ABLAPL/14793/2 at
0 R. K. SARANGI 024 4 024 C.0. No-
1)
(Se
26 JYOTISH RANJAN |108360/2 |26.12.202 |ABLAPL/14150/2 c.o at
1 DAS 024 4 024 T No-
1)
(Se
26 108361/2 |26.12.202 |ABLAPL/12467/2 at
5 S. CHOUDHURY 024 4 024 C.0. No-
1)
(Se
26 108362/2 |126.12.202 |ABLAPL/14795/2 at
3 ANITA SAHOO 024 4 024 C.0. No-
1)
(Se
26 108363/2 |126.12.202 |ABLAPL/14141/2
4 D P DAS 024 4 024 C.0. at

No-




D

(Se
26 108365/2 |126.12.202 WP (C)/20927/20 |GENER at
s BASUDEV BARIK 024 4 20 Al No-
1)
(Se
26 S DAS 108366/2 |126.12.202 WP(C)/26176/20 |GENER at
6 024 4 24 AL No-
1)
(Se
26 S DAS 108367/2 |26.12.202 |BLAPL/5979/202 |GENER at
7 024 4 4 AL No-
1)
(Se
26 108372/2 [26.12.202 at
g L. K. NAYAK 024 4 CMP/1400/2024 |C.O. No-
1)
(Se
26 SANJIB KUMAR 108373/2 |26.12.202 |ABLAPL/14737/2 c.0 at
9 BHANJADEO 024 4 024 T No-
1)
(Se
27 108374/2 126.12.202 WP(C)/31541/20 at
0 M. K. MOHANTY 024 4 24 Cc.o. No-
1)
(Se
27 108375/2 |126.12.202 BLAPL/9608/202 at
1 J PRADHAN 024 4 4 C.0. No-
1)
27 108376/2 126.12.202 WP(C)/31266/20 WRIT a(f.e
5 M. R. SAHOO 024 4 o4 Cc.0. ];RANCH— No-
40)
(Se
27 108378/2 126.12.202 |TRP(C)/192/202 at
3 K. K. NATH 024 4 4 C.0. No-
40)
(Se
27 108379/2 126.12.202 WP(C)/32244/20 at
4 K. K. NATH 024 4 o4 Cc.0. No-
40)
(Se
27 108384/2 126.12.202 WP (C)/29583/20 at
- A. K. BEHERA 024 4 24 Cc.0. No-
40)
(Se
27 108387/2 126.12.202 WP (C)/29582/20 at
P A. K. BEHERA 024 4 o4 C.0. No-
40)
27 108389/2 |26.12.202 |[WP(C)/29581/20 (Se
. A. K. BEHERA 024 4 o4 C.0. it




No-

40)
(Se
27 108392/2 26.12.202 WP(C)/29405/20 at
8 A. K. BEHERA 024 4 24 No-
40)
(Se
27 108396/2 |26.12.202 |ABLAPL/14741/2 at
9 MK MOHANTY 024 4 024 No-
40)
(Se
28 108402/2 126.12.202 WP (C)/29405/20 at
0 K C PANDA 024 4 24 No-
40)
(Se
28 H.K. MOHANTA,  |108411/2 |26.12.202 |ABLAPL/14616/2 at
1 ADV 024 4 024 No-
40)
(Se
28 108413/2 26.12.202 WP(C)/12259/20 at
2 R K DEHURY 024 4 24 No-
40)
28 108415/2 |26.12.202 WP (C)/32505/20 WRIT iie
3 K C PANDA 024 4 24 ?RANCH— No-
47)
(Se
28 108421/2 |26.12.202 |ABLAPL/14672/2 at
4 R SAHOO 024 4 024 No-
47)
(Se
28 108441/2 |26.12.202 ABLAPL/14576/2 at
5 S BARIK 024 4 024 No-
47)
(Se
28 108443/2 26.12.202 ABLAPL/14776/2 at
6 S BARIK 024 4 024 No-
47)
(Se
28 108444/2 |26.12.202 ABLAPL/14554/2 at
7 BK PANDA 024 4 024 No-
47)




